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N. p. v. in Madl'as 

5452. SHRI C. CHITTYBABU: Will 
the Minister of DEFENCE be pleased 
to state: 

(a) wnether Government propose 
~ send the Director-General of N.C.C. 
to Madras to revive the N.C.C. in 
Madras and if so, the details thereof; 
and 

(b) the actiOn taken by the Centre 
to implement the request of the 
Madras Government that the com-
mands used in N.C.C. snould be in 
either English or Tamil? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF DEFENCE (SHRI M. 
R KRIsHNA): (a) and (b). The Gov-
ernment of lndia's views on the sug-
gestiOn Of the Madras Government 
regarding the language of the words 
Of command in the N.C.C. have been 
CQnveyed to the Madras Government. 
Their reaction is awaited. 

Proof aDd Experimental establishment, 
Baluore 

5453. SHRI S. KUNDU: Will tke 
Minister of DEFENCE be pleased to 
state: 

(a) whether it is a fact that the 
Test A.udit AuthOrities of the Defence 
Services had detected a case in 1967 
in the Proof and Experimenlia.l Estab-
~ t, ~I sore (Orissa) regarding 
III1ructuOIl6 e~ it re of RJ. 29,000 
in connection with the repair of a six-
tOn crane held by the said Ee1abll.h-
ment; 

(b) whether a depllrtmental court 
of enquiry was ordered to investigate 
iqtp tne 81bove facts and to fix qp the 
~ :OIl i it ; and 

(c) if so, the present position 01 the 
C8&Se and what action hal ~ taken. 
against the olficers respan$ible? 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE (SHRI 
L. N. MISHRA): (a) Yes, Sir. 

(b) Yes, Sir. 

(c) The findings of 'he COUlt of' 
Enquiry are under examiDation. 

Oftl.cers qf froof IUJd ExperJmenlal 
t:~lisl mt. 8a1uore 

5454. SHRI S. KUNDU: Will the 
Minister at DEFENCE be pleased to 
state: 

(a) the number of Class I and Class. 
II army and civilian officers of the 
Proof and Experimental Establishment, 
Balasore against whom eitner depart-
mental enquiry or enquiry by ~e, 
C.B.I. have been cOmpleted or are in 
progress for the period 1st Januarr. 
1966 to 1 st March 1968; 

(b) the number, names and ~i 

nations of such officials; 

(c) hOW lIl6lly Of them have been 
tnmsferred from Balasore after such 
enquiry and the names of such officers; 
and 

(d) whether after transfer the cases 
have been dropped or are stlll conti-

1~" 

THE MINISTER OF STATE IN 
THE MINISTRY OF DEFENCE 
(SHRI L. N. MISHRA):(a) to Cd). 
C.B.I. hlaS started investigatiOn agaill8t 
certain officers. Departmental enquiry 
Is also in progress agaillBt certain 
others. It is cOnsidered that it will 
not be desirable to disclose the details 
on the ftoor of the House before the-
investigations are completed. 




